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The main reasons for short-fall have 
beenr-

1. The time taken in the prepara-
tion, clearunce and sanction of 
the projects. 

2. Inudequate 
ning. 

construction plan-

3. Failure to release funds in time. 

4. Shortage of essential construc-
tion inputs such asCement and 
Steel. 

5. Delay i the delivery of 
plan and equipment. 

6. Non-sequential 
equipment. 

delivery 

the 

of 

7. Time taken for preparutory 
nelion for starting projects. 
such as preparation of specifi-
cations. tenders nnd contract-
ing and black (lvl'rall eoordi!H-
tion and etrccti\'(' project 
In Ilnagement. 
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I,etters of Intent for setting up HeaV7 
Engineer1n~ Units 

*434. SHRI MOIIlNDER SINGH 
SAYIAN WALA: Will the Minister of 
INDUSTRY be pleased to state: 

(a) whether the representatives of 
private sector have brought to his 
notice the serious matter of rejecting 
their applications for It'tters of intcnt 
for setting up heavy engineering units 
at thc instance and adyice of the pUlJ-
lie sector; and 

(b) if so, in the intere!.t of more pro-
duction and fail' competition, what 
steps (;(h'ernment propose to take 1.0 
stop this pre-empting of entry of pri-
vate S('c!Ol' in heavy industry'! 

THE MINISTER OF INDUSTRY 
(SHRT WmRGE FERNANDES): (u) 
:mel (1)): The Industrim Policy Stuk-
ment laid before PHciiamC'nt on 2:lrd 
Deecrnllel'. IH7i" has dearly laid down 
in pal'agr.qill ~ 1 the po~ition of the 
puhlie sedor in India. While eOIl-
sidering an application for issue of 
Jetter of intent/industrial licence in 
rcspeet of any particular industry, 
Government take into consideration 
the demand for the products of that 
industry vis-a-vis the existing capacity 
including that of the units in the pub-
lic scct'OJ·. In all these cases due con-
siderat ion is given to the interests f)f 
jluulk sector units before issuing letters 
of intent/industrial iicencl'S to various 
parties ('onsistent with th<' Statement 
on Industrial Policy. 

(,a hour Unrest in Coal Milles 

"'438. SHRI K. PRADHANI: Will the 
Minister of ENERGY l.1e pleased to 
state: 

(a) whether there has been incre'lse 
in the labour unrest in the coal mines; 

(b) if so. the 
mines: and 

names of such coal 

(c) the steps taken or proposed to 
be taken to remedy the situation? 




